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_ FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of india
(Voluntary Liquidation Process) Regulations, 2017)

v

Zonal Office,

Indian Bank
55 The Mall, Meerut Canti

SISt da

Notice is hereby given under the Securitisation and Reconstruction of Financial Assel
2002 and in exercise of powers conferred under Section 13(2) and 13(12) read with Rul
Rules, 2002, the Authorised Officer issued a Demand Notice on the dates noted agair:
calling upon them to repay the amount within 60 days from the date of receiptof the s

The stakeholders of ENKI RETAIL SOLUTIONS PRIVATE LIMITED are herety called upon to submita

proof of their claims, on or before 20th Septamber 2024, 1o the liquidator t the address mentioned

againstiem7. '

Te financial creditors shall submit their proof of claims by electroric means oaly. Al other stakeholders

may submitthe procfof ciaims in persan, bypostor by electroréc means.

Submission of false or misleading proofs of ctaim shall attract penalties. sdl-
; SANJAY AGRAWAL

Liquidator for ENKI RETAIL SOLUTIONS PRIVATE LIMITED

Registration No: IBBUIPA-001/IP-P00484/2017-2018/10882

Date: 23.08.2024
Place: New Delhi

LEAD FINANCIAL SERVICES LIMITED

CIN: L74140DL1993PLC053485

Regd. Office: 101, Sitaram Mansion, 718/21, Joshi R ad,
one No. : 011-2357 1822
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: ne NOTICE" ReE e
1. NOTICE is hereby given that 34st Annual General Mesting { AGM') of the members of
the Companyis scheduled to be held on Wednesday, the 25th day of September, 2024
at 01:00 p.m {IST) through Video Conferencing ("VC") or Other Audio Visual Means
{*OAVN), in compiiance with the provisions ofthe Companies Act, 2013, (the 'Act'} and
the Ministry of Corporate Affairs, Govemment of India (the “MCA") vide its General
Circular Nos. 14/2020 dated April 8, 2020, 17/2020 dated April 13,2020, 2072020 dated
May 5, 2020, 222020 dated June 15, 2020, 33/2020 dated September 28, 2020,
39/2020 dated December 31, 2020, 10/2021 dated June 23, 2021, 20/2021 dated
December 8, 2021, 3/2022 dated May 5, 2022, 11/2022 dated December 28, 2022,
 (9/2023 dated September 25, 2023 (hereinafter, collectively refemed as the “MCA

Circulars”) read with the SEBI Circulars No. SEBWHOICFD/CFD-PaD-
2PICIRI2023/167 dated October 07, 2023; SEBWHO/CFD/PoD2/CIRIP/2023/120
dated July 11, 2023, issued in supersession of earlier circulars issued by SEBI bearing
nos. SEBIHO/CFDICMDY/CIR/PI2020/79, SEBVHO/CFDICMD2/CIR/PI2021/11;
SEBI/HO/CFD/CMD2/CIR/P/2022/62; and SEBVHOICFD/PoD-2/P/CIR/2023/4 dated
May 12, 2020, January 15, 2021; May 13, 2022, and January 05, 2023, respectively,
(hereinafter, collectively referred as the “SEBI Circulars” and together with the MCA
Circulars refemed as the *Circulars”) to transact the businesses as set outin the Notice

1 ENKI RETAIL SOLUTIONS PRIVATE LIMITED |  |repay m? mgf";““ mﬁ”ﬁy‘? W:éb! QL‘{:}I"t? the U"'f'ﬁ’ noted W'Wﬂf s and m
- —— possession e property/ies descri erein below in exercise of powers
2. Dateof incorporation of Corporate Person | 2nd AprF 2007 . _ | |readwith Rules 8 & S ofthe said Rules on the dates mentioned against each Account.
3.| Authority under which Corporate Registrar of Companies, NCT of Delhi & Haryana The borrower in particular and the public in general is hereby cautioned not to deal witl
| | Person is incorporated /registered | property/ies will be subject to the charge of Indian Bank for the amounts and interest:
& Corporate identty number | imited fiabiity | U45400DL200TPTC161485 herein below:
Identity number of Corporale Person
] Adross of the regislored Ofica and___| Registerod Office: 204, Ground/F/F Okt Il Estate Borrower / Guarantor Description of the Propert
Principal office (i any) of Corporate Person| Phll, New Delni, South Delhi- 110020 IN Name & Address
.| Liquidation commencement date of 215t August'2024 BRANCH ; PILAKHUA, HAPUR Residential House situated at H. No. 591, Mahall:
Corporate Person 1. Mr. Anil Kumar Mittal S/o Mr. Prem |total admeasuring area 50.30 sqm. having bou
7. Name, address, email address, telephone | Name: Sanjay Agrawal Chand (Borrower & Mortgagor)|East: Property of Lala Mahendra Kumar, West
number and the registration number of | Address: Plot No 39, Pocket -1, Jasola, Addrass: H. No. 387/591, Mohalla Garhi, | North: House of Radhey Shyam, South: House of
the Liquidator New Delhi-110025 Eiatm HavKL:m i B Owner/Title hoider: Mr. Anll Kumar Mittal Slo
E-Mail; ska%001@gmail.com, ip.enkiretail@gmail. com r. Rajoev arS/o Mr. {Borrower & Mortgagor) Address: H. No. !
Moblle No.: 9810376790, 9811%?5790 = kmw&n. No. 289, Mohalla Garhi, | Garhi, Pilakhua, Hapur.
! Regn. No: IBBI/PA-001/P-POS4/2017-2018/10882 s, Y ;
8] Casfdate for submission of claims___[20th 024 Date - 23.08.2024 Place - MEERUT
Notice is hereby given thatthe ENKI RETAIL SOLUTIORS PRIVATE LIMITED has commenced voluntary
fiquidation on 21st August 2024,

NG FINANCE (IND
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HOUSING FINANCE
D your dreams.

PUB|
E-Auctian Sale of | izefi tion of Financial asse:
of the Security Interest Act, 2022. Nofics is

2002 Act™) read with proviso fo Rule 8 (6)
in particular that the Authorised Officer of ART Housing Finance (India) Limited had tak:
raised issuad uinder Sec 13(2) of the Actin the Loan Account No, LXDELOSS500-000000120 with ri
's dues pius interest as detaded h der and quentup
toreaiize the Compe

NOTIC! N FO OF

E-Al

BASIS™ for realization of Company’

powsrof conforred Section 13(4) of the said Act read with Rule 8 of the said Rules purposes
the bel ioned progerty(ies) shail be conductad by way of E- suctions through web portat: hitps:/iwww.ba
Name of the Details of Amount as per | Resen
Account Holders. Immovabie property | Demand Notice El
& Demand | Bidin
> Notice Date Am
aj’ SHYAM KUMAR | ALL THAT PIECE AND PARCELS OF | Rs.52,58,400/- | Rs.38,0
{Borrower) LAND PROPERTY BEING C-12/336, | as 0 62.03.2022 [parg
DREKMA | S AT BLOGK N0 G, | Demand e | Rat
& s, NO C-12, a ce Rs.
L YAMUNAVIKAR, DELHI. Date: 30.06.2021

Name and Contact details of Authorized Officer - M
Mohbile No. 8130908211, Email ld: manoj.pa

TERMS & CONDITIONS: 1. The interested bidders shall submit their EMD through Web Portal: hitps:/fwww.ba
name with https:/iwww.bankeauctions.com) through Login ID & Password. The EMl
7,IFSC Code: HOFC0000273, latest by 05:00 pm on u-'?émra date mentioned in th

i ding dues | b faxa

0 q e & {olnspect & salisty themselves. Prope
ised Officer, 3. Thei idders who d require assistance in creating logh

bidding process aic. may conlact our servics provider Wia C India Private Limited Helpline Numbers : 124«
Balaji Govindarajan Emall : delhi@ctindia.com, Contact No; +91 7877701080 and for any property refated g
the office hours during working days (10 AM fo 5 PM). & The highest bid shall be subject to approval of the /
memwmﬁsmwmmmwmm.nsmmu
nwmmmaam.nm-mﬂwwmuuasmmmmmmmi
STATUTORY 15 DAYS SALE NOTICE UNDER THE
Date : 23,08.2024
Place : Yamuna Vihar (Delhi)

account:
as EMD amycﬂ.?ponwshﬂtmevqm!bemspomﬂefmw

of the meeting.
2. In compliance with the said circulars, the Notice of the AGM along with the Annual
Repart for Financial Year 2023-24 will be sent o all the members at their email address
asregistered with the Company/Depository Participants.
3. We request the members toregister (who have not yet registered) or update (in case of
any change) their email addresses or other mandatesin following manner:
I. Sharsholders holding equity share(s) in dematerialized form, are requested to register/
update their email address, mobile numbers or other mandates with their relevant
depositories through their depository participants.
if. Shareholders holding equily share(s) in physical mode are requested to fumish their
email addresses, mobile numbers of other mandates with the Company’s Registrar
and Share Transfer Agent i.e. Beetal Financial & Computer Services (P) Limited,
Beetal House, 3rd Floor, 99, Madangir, Behind LSC Near Dada Harsukhdas Mandir,
New Delhi-110062 e-mail beetalrta@gmail.com, phone number 011-29981281-83.
4, The Notice of 315t AGM and Annual Reportfor FY 2023-24 willalso be made availzble
on the Company's website at www.leadfinancialservices.in and website of the stock

SUPREME HOUSING FINANCE LIMITED
REGISTERD OFFICE. i bl ARMaAR, 120 BLGCK SHRL GETTL Taibballi
AUCTION NOTICE FOR SALE OF IMMOVABLE ASSETS UNDER THE SECURITISATION AND RECONSTRI
ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH PROVISO TO RULE 8 (6) OF THE SECURITY
Notice is hiereby given t the public in general and in particular to the Borrower(s} and Guarantor(s) that the helo
charged to the Supreme Housing Finance Ltd. (SHFL) (Secured Credicors), the possession of which has been taken
Finance Ltd. (SHFL), Secured Creditor, will be sold on “As is where is", "As is what Is” and “Whatever there is” ba
I&emim\ed below, due to mbee lSEcuraé Creditors from following Borrower(s), Guarantor(s) and Corporate Guaran!
Jeposited is mentioned below ey

(Name of the Borrower, Co-Borrower and Mortgagor's With Address - 1. BHAGWAN SWAROOP 5/0 MA!
KISHANGARH, AJMER, ~ 305807 ALSO AT:- PROPRIETOR — SUNARIYA JANRAL STORE NAYA SAHAR MAI
MADAN LAL SUNARIYA 5/0 MADHO RAM REGARO KA MOHALLA, NAYA SHAHAR, KISHANGARH, AJMER, RAJAC
/0 MADAN LAL SUNARIYA RAGARAN MOHALLA NEW CITY KISHANGARHAJMER, RAJASTHAN — 305802 ALSD
MADANGAN] KISHANGARH RAJASTHAN - 305802 4. BASANTI DEVI W/O MADAN, 5. DHARMENDRA S/0 MAD
MOHALLA NAYA SHAHAR, KISHANGARH AIMER, RAJASTHAN-305807 6. SANDEEP VERMA 5/0 KAGDISH PRAS
DAICDAK MAAHABII A WADT MM T4 WISHANGARH AIMER RAIRSTHAN - 305802
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